NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

DAILY CAUSE LIST DATED 02.12.2019 (MONDAY)

COURT 111
10:30 AM

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial), Hon’ble Mr. Balvinder Singh, Member
(Technical) and Hon’ble Mr. Ashok Kumar Mishra, Member (Technical).

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) Khurana & Co. M.K. Pandey Devarshi Mehrishi
(Ins) No. 534 of Vs.
2019 Polo Amusement Park Ltd.
2. Comp. App. (AT) A Ramasubbu M.A. Chinnaswamy
No. 282 of 2019 Vs.

Anra Pharmaceuticals Pvt. Ltd. & Ors.

For Hearing

3. Comp. App. (AT)
No. 14 of 2019

DLF Limited & Anr.
Vs.
Satya Bhushan Kaura & Anr.

Rohan Sharma

Lakshmi Gurang-R1
Gulshan Kumar-R2

4, Comp. App. (AT)
No. 203 of 2019

Insuflex Ind Pvt Ltd.

Vs.

Registrar of Companies Pune,
Maharashtra

Abhinav Trehan

Kamal Kant Jha,-
ROC
Easha Kadian-IT

5. Comp. App. (AT)
No. 235 of 2019

Regent R & D Technologies Pvt Ltd &
Anr.

Vs.

The Registrar of Companies, Pune.

Susshil Daga

Ashish Aggarwal

6. Comp. App. (AT)
No. 380 of 2018

Shri Lalit Aggarwal

Vs.

Shree Bihari Forgings Pvt. Ltd. &
Ors.

Karan Luthra

Mukesh Rajput

With
7. Comp. App. (AT) | Pramod Kumar Goil Harish Gaur Niyat Kohli (R-2)
No.23 of 2019 Vs.
Shree Bihari Forgings Pvt Ltd & Ors.
8. Comp. App. (AT) Sudama Chemtech Pvt Ltd & Anr. Mohit D. Ram Keyur J. Shah
No. 152 of 2019 Vs.
Girish Jetly & Anr.
For Hearing (Part Heard)
9. Comp. App. (AT) Nitin Murlidhar Agarwal. Atul Sharma Sumesh Dhawan,
(Ins) No. 863 of Vs. Prateek
2019 Vijay Kumar V. Lyer & Ors. Khushwaha
(RP)
With
10. Comp. App. (AT) Murlidhar Suganchand Agrawal. Atul Sharma Sumesh Dhawan,
(Ins) No. 867 of Vs. Prateek
2019 Vijay Kumar V.lyer. & Ors. Khushwaha
(RP)
With
11. Comp. App.(AT) Santosh Wasantrao Walokar. Karan Kohli Neha Naik (R1)
(Ins)No. 871-872 Vs. Ajay Bhargava
of 2019 Murli Industries Ltd & Anr. (R2)
With




12. Comp. App.
(AT) (Ins) No.
880-881 of 2019

Lalchand Maloo.
Vs.
Vijay Kumar. lyer.

RP of Murli Industries Ltd & Anr.

Kunal Godhwani

Neha Naik (R1)
Ajay Bhargava
(R2)

With
13. Comp. App. (AT) Sneha Traders. Amit Agarwal Neha Naik (R1)
(Ins) No. 924 of Vs.
2019 Vijay Kumar V. lyer,
RP for Murli Industries Ltd.
With
14, Comp. App. (AT) Shamrao Baliram. Amit Agarwal Neha Naik (R1)

(Ins) No. 925 of
2019

Vs.
Vijay Kumar V. lyer,
RP for Murli Industries Ltd.

In the court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Justice Venugopal M.,

Member (Judicial).

02:00 PM

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Chalasani Venkateswara Rao & Ors. | Surana
No. 345 of 2019 Vs.
United Telecoms Ltd. & Ors.
Copy to: -

1. Notice Board By Order
2. Reception -sd/-
3. Record File
4,

Website: www.nclat.nic.in

Registrar
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